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Notes of the Registry |  Date - Order of the Tribunal

29,.,7.98 Heard Mr S.Sarma,learned counsel

Chis op ,‘,\;mu“ » for the applicant and Mr G.Sarma, learned

form and wituin tions : Addl.€.G.S8.C for the respondents.

C. F‘.“f Rs. 30/~ The applicant has submitted this
%Lgégz)d,g 3.094 Z - application challenging the Annexure-2

Dated ... %2_% transfer order dated 28.5.98, annexure-4
re jection of representation order dated

B . Begltrer: ' 13.7.98 and Annexure-6 release order dated

10.7.98. The applicant submitted represen-
tation dated 13.7.98 (Annexure-=7) to the
N _ respondent No.2, the Director, Intelligen-

- . e Bureau, Ministry of Home Affairs, New
R&q/\-"*% e L/ @OP s 4 Delhi through proper channel. This repre-
A PASN L bz_uu %)‘[U/P‘ ‘ sentation has not been disposed of . After
hearing learned counsel of the parties
\7&3\3@3 this application is disposed of with a
g’ vg_g/df?(‘uftf\ | direc‘tlon to the respondent No.2 to d;spose
of the representation dated 13.7.98 afore-
Q{N said with a speaking order by recording

facts and reasons within one month frem

contd..
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Netes of __the Reg§§tryé Date Order of the Tribunal ¥
; |29.7.98" _thédate of receipt of this order. The
' | "!’aﬁ)&ili“cant'is at liberty to apprEach the
s ; éppf‘obriate authority if he is still
! ;l;(efaggriév__efii with the order cf thel respon- ..
5 fdent. o ,
Until such order is issued by respon-
. ! dent No.2, the operat.j_.on of the; impugned
Eﬂ& MZ| orders dated 28.5.98 '(Annexur.egT'z)_,_a-:)d
. Ce7”\/7 7"#4;,.. o ;:rfier datr.ed 10.7.9§ fAnne‘xure-s.) shall
th,h /el e kept in abeyanceé inscfar as it relates
Lo M/,&o_ b P to the applicant.
g/’”“ ,W'J" Y ,65,049, Application ‘is dispps_,ed of . No order
InE porrn | as to costs.
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